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lb) i~ so, whether the fo:·estry 
subject will be included in the Un ive:-
sity, if so, details the ;·eof : 

(c) the StJtes which p.opo s<! to 
start Horticulture University ; 

(d) whe ther Andh~·:'l P . adesh is one 
among them, if so. d~ta ils the ~ cof: 

(e) wheth<!r Government are con-
sidering to increHse the greenage to 
~. void the air pollution ; :md 

(f) if ~o, the plans in this "egJtd? 

THE MINISTER OF STATE IN 
THE DEPARTMENT 0 '!"• RURAL 
DEVELOPMENT (SHRI CHAN'DU-
LAL CHANDRAKAR) : (a) and (b) : 
The Cent r al Govc:nment h "vc no 
p'ans to cs•: b Jish any ho -t' cuit u ·al 
u.1iv e ·sity. Esta bl ishmen t of such 
univers'tics in the S ta' es is th e res-
ponsibility of the concc 1ned Sta te 
Governmen t. 

(c) Himacha l Pradesh has pr oposed 
to start :l Unive:s' y co r ho rt iCtll u . e 
and fo;-e s t . y. 

(d) The Gov e rnmen t a • e not :lwa • e 
of any such p ro posa i f om Anclh a 
Pradesh, 

(e) and (f) : The ;nformat ion is 
be ing col ' ected and wo u 'd b e piac ed 
on the Table of the House . 

Growers Cooperath:e for Gratling 
L f Pepper 

6363. PR..OF. P. J. KURIEN : Will 
the Minis ~ er of AGRICULTURE AND 
RURAL DEVE LOPMEN T be p : e ~t sc d 

to stat c : 

(:-t) wh e ther ther e is any p ropo s:-t l 
to organ :sc g owe•·s' co-ope:ative for 
th e purpose of g :·atl'.r.g of pepper an d 
other a ll ied a ctivities in the pepper-
g -owing areas : and 

(b) if so, the detai ls thereof? 

THE MINISTER OF STATE IN 
THE DEl:'ARTMENT OF RURAL 
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR) : (a) At present 
there is no such proposa !. 

(b) Docs not a rise. 

Jntcnsin~ Culti vation Plan of Pepper 
in Kcrala 

6364. PROF. P. J. KURIEN : Will 
the M ini ster pf AGRICULTURE AND 
RURAL DEVELOPMENT be pleased 
to sta t c : 

(a) whether any intensive culti. 
vat ion p la n of peppe r is b ei ng ea rr :ed 
o~,;t in K erala ; 

lb) if so, s ' nce when a nd the area 
covered und er th is sch eme ; a nd 

(c) the r esults a chieved so far ? 

THE MI N ISTER O F STATE IN 
THE DEPART MENT OF RURAL 
DEVELOPMENT (SHRJ CHANDU-
LAL CHANDRAKAR) : (a) A pro-
gra mme fo !· cull iva t ion of pepper has 
bee n imp'cmcn•ed w ith Wo •· ld Bank 
assis •a nee in Ke ~a'a as one of the 
components of the Keral a Ag r iculture 
D e1c'opm ent Proj ect. 

(b) and (c): Th e Project is under 
imp :cmcn .at ion s :ncc Ap .- il, 1977. An 
a •·ea of 16743 hecta res has been 
cover ed. Roo ~ ed cu : tinc~s of Pcnniyur-
1 and :oeal va··ie: ies have so far been 
d ·s,ribu : cd to the tune of 4.36 lakh·s 
and 12.00 !·,;khs resp ec tiv ~ ly. 

lf'FCO Factl.ry in Bar<:illy 

63G5. SI-IRI Kf'tiLYAN SiNGH 
SOLAN K I : Wiil the M in is cr of 
AGRICULTURE AND RURAL 
DEVELO PMENT be p ·c:tsed to s:ate: 

(:1) the reasons for slow p,og:·css 
in th e wor k of Indian Farmers Fert ili-
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zer Cooperative Ltd.'s Factory being 
set up in Bareilly district ~U.P.) ; 

(b) whether GQver'lment propose 
to ensure speedy progress of this work 
to see that production s!arts there 
early and farmers get fertilizer in time 
10 boost up agricultural production; 

(c) if so, the details thereof; 

(d) if not, the reasons therefor ; 

(e) whether lacal peop'e will get 
preference in fhe matt er of appoirt-
ment in this facto:'Y and only those 
people wiJi be taken from outside who 
are not available in the dis'rict and a 
certificate to tbis elIec, will be neces-
sary from the dis:rict officer; 

(f) if not, the reasons therefor; 

(gJ whether Government have 
aOOp'ed any precau· ionary measures 
to contain the fact ory's potlulionary 
effects on the hea~th of ~he people; 

(h) if not. the reasons therefor; 
and 

(i) if so, the details thereof '1 

THE M[NlSTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMENT ~HRI CHANDU-
LAL CHANDRAKAR) :(a) to (d) : The 
progress of work of IFFCO's Aon!a 
Ptoject in Barei11y district is satisfac-
tory. The zero date for the project Was 
only 1 s! Oc~obe-, 1984. Engineer ing, 
procuremen~ and cons.ruction work is 
proceeding smoothly. The PI~nt is 
scheduled to go into commeJcial pro-
duction in Ap:il, 1988. 

'(e) and (f'l : All vacancies will be 
referred to local employment exchange 
and candidates sponsored by employ-
ment exch:mge w ill be p:eferred over 
otbers. 

G;'~n o. 2$ A/arI!II. 198. 
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(I) to 0): All necessary environ. 
mental protection measures are being 
taken by the IFFCO authorities. IFFCO 
has also specially requested the 
National Environmental. R.esearch 
Institute t::> be the Special Consultant 
to look after the emuent system 
and protection measures tor the 
environment. IFFCO has ear .. 
marked 330 acres 0 f land out of a 
total land of 1258 acres for de le!op" 
ment of green belt. The U.P. Po]Ju-
tion Control Board and the Department 
of Environment and Forestry have 
cleared the p.oject with certain condi-
tions which are being kept iIi view by 
the project authorities. 

ST ATEMENT CORRECTNG THE 
REPLY TO USQ NO. 968 GIVEN 
ON 2S MARCH, 1985 RE. 
REGULARISA TION OF COLO-

NIES IN DELHI 

THE MINISTER OF WORKS AND 
HOUSING l~HRI AllDUL GHA-
FOOR): In rep'y 1(1 the Lok Sabha 
Uns'an ed Question No. 968 given on 
lS-8-1~85, the number of co~onies 
regularised and the cases und.!r" p:ocess 
have been inadvertent!y mentioned .as 
S 3 8 and 13 inst ead of S 3 7' and 14 
respectively. The error is due to the 
name of a colony having been men-
tioned twice during compilation of 
the list of colonies regularised by the 
Delh i Development Authoi ity. Accord-
ingly, the correct position about the 
607 unau~l101ised colonie.; mentioned 
n reply 10 the above noted question 

may be adopted a" fo ]lows :-

Authority 

D.D.A 
M.C.D. 

Total: 

Colonies 
tegu:a-
rls~d 

137 
400 -----
531 

Colonies 
1 egu'a-
rised/ 

rejected 

7 
49 

S6 

Cases 
under 
pro-
cess 

11 
3 

14" 
-=607 




